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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 # 8

NOTIFICATION

No: &Lof 2025/RG/LP Datedal.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Majid
S/O Mohd Zulf

R/O Hill Tak, Upper Dodaj, Tehsil Darhal, District Rajouri

Vide Notification No. 1288 of 2024/R(J/LP Dated 24.07.2024 has been
declared as Absolute/Final.

By Order

(Syed MWba Hussain)

No: 76 )Llc, –.y '+ /RG/tP Datedbb .12.2025 [tl, &p

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri.
CPC e-FouRs High Court of J&K and Ladikh1 Jammu for uploading on
the official website. ' -
Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Majid, Advocate

. .. ... for information and necessary action .

Wv(
inistrationRegistr;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: be a of 2025/RG/LP Dated oa .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Ishaq
S/O Mohd Yousief
R/O Dharana, Tehsil Mendhar, District Poonch

Vide Notification No. 1223 of 2024/RG/LP Dated 24.07.2024 has been
declared as Absolute/Final.

(Syed #jt;ba Hussain)
Registrar Ad ;tration

Date' 12.2025

By Order

I& ShO-Sg /RGILP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. - -
Incharge LibrarYl High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Ishaq , Advocate

. . . ...for information and necessary action.

Registrar A„dminLstration



3

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N,: :37o3 ,f2025/RG/LP Dated ad .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Ashiq
S/O Mohd Iqbal
R/O Village Ladote P/O Kalalkass, Tehsil & District Rajouri

Vide Notification No. 1311 of 2024/RG/LP Dated 25.07.2024 has been
declared as Absolute/Final.

By Order

(Syed Mujtaba Hussain)
Registrar Administration

DatedoG .12.2025 @ #bII;KG– 63
Copy fOIwarded to the: -
1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge1 Rajouri.
Secretary, Bar Council of India, New Dethi

Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association1 Rajouri

RE: liST:r:?bsTjh Court of J&K and Ladakh, Jammu for uploading on

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same
Mr. Mohd Ashiq, Advocate

. .. ... for information and necessary action.

W,\'
Registrar Administration
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HIGH COURT OF JAMM,U & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Acl 1961)

8 # #

NOTIFICATION

No: 370 C/ of 2025/RG/LP Dated a6 .12.2025

Provisional admission as an Advocatel granted under the

Advocates Act, 1961 in favour of:

Mr. Arshad-E-Azam
S/O Azam Hussain Shah
RyO Sherghari, Tehsil Chassana, District Reasi

Vide Notification No. 1209 of 2024/R(,/LP Dated 23.07.2024 has been

declared as Absolute/Final.

By Order

(Syed Ivi?lVtaba Husslain)

:IT:"T,Tw-D,t,dob .12.20Y5br,:IGbt\{–- II /RGILP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Arshad-E-Azam, Advocate

. .. ... for information and necessary action.

bBq'
Registraadministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No, 32.._,f 2025/RG/LP Dated£.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shivani Thakur
D/O Sudershan Singh
IUO Ukhral, Panchal, Tehsil Pogal Paristan (Ukhral), District Ramban

Vide Notification No. 1002 of 2024/RG/LP Dated 31.05.2024 has been
declared as Absolute/Final.

By Order
MAC

(Syed Ma ,ba Hussain)

’T"'T"=©'"
Dated a .12.1025 'No: IL/RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Ramban.
Secretary1 Bar Council of India, New Delhi.
ManageF, Government Press1 Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ramban'
i/-F(,'/--e_(,./8urts High Court of J&K and Ladakh1 Jammu for uploading on

tnEhT#LaBb7a FJ lehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shivani Thakur, Advocate

. .....for information and necessaFY actlon'

AdministrationRegistr;re/@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(ExeFcising powers of Bar COUnCil under S”tiO' 58 'f th, Ad„o„t„ A,t1 1961)

NOTIFICATION

No: Ha_of 2025/RG/LP Dated .g .12.2025

Provisional admission as an Advocatel granted under the
Advocates Act, 1961 in favour of:

Mr. Noor Ul Amin
S/O Bahir Ahmed
R/O Shadole, Tehsil NIlahore, District Reasi

Vide Notification No. 1001 of 2024/R(J/LP Dated 31.05.2024 has been
declared as Absolute/Final.

By Order

(Syed Muhba Hussain)
Registrar nistration

No: / bS tb 87 /RG/LP DatedL£,_.12.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association. Reasi
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Noor Ul Amin, Advocate

. .. ... for information and necessary action.

Registr;?kdministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: b".Lof2025/RG/LP D,t,d al .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Reyan Chak
S/O Mohammad Rafiq Chak
R/O Eidgah Colony, Kiryani
Jammu

Talab, Narwal Bala, Tehsil Babu, District

Vide Notification No. 988 of 2024/RG/LP Dated 31.05.2024 has been
declared as Absolute/Final.

By Order

lba hussain)(Syed
Registrar Al istration

N„]M8f£/RG/LP Dated 6£ .#2.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Reyan Chak, Advocate

. . . ...for information and necessary action.

Registrar inistration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3M=o 2025/RG/LP Dated]b6_.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Burhan Roomi
S/O Mohd Rafi Misgar
R/O Mohalla Bati, near Astan Masjid, Tehsil & District Doda

Vide Notification No. 2548 of 2023/RG/LP Dated 08.11.2023 has been

declared as Absolute/Final.

By Order

(Syel Ftaba Hussa
mini

'%) gr–.No 3 /RG/LP Datedd2 .12.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette .
President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Burhan Roomi , Advocate

. .. ... for information and necessary action.

h'
Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 97 aq of 2025/RG/LP Dated oZ .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shubam Bhagat
S/O Om Parkash

R/O H.No.79, Ward No.11, Dhandian MoIr, Village Birsgalla, Tehsil &
District Doda

Vide Notification No. 1176 of 2023/RG/LP Dated 03.06.2023 has been
declared as Absolute/Final.

By Order

(Syed &lubaba Hussain)
RL e1 ; tra ,tration

DateN„ 'yb30\-q-31\ /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shubam Bhagat , Advocate

. ..... for information and necessary action.

q'
RegistraF Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No, _ng of 2025/RG/LP Dated ob .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Kanwal Kishore Singh
S/O Jai Dev Singh
R/O Pogal, Tehsil Pogal Pristan (Ukhral), District Ramban

Vide Notification No. 1076 of 2023/RG/LP Dated 02.06.2023 has been

declared as Absolute/Final.

By Order

(Syed Gtaba tlssa

Registrar Administration

N„ JRG/LP DatedU2 .12.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Kanwal Kishore Singh, Advocate

. .. ... for information and necessary action.

Regjstrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ 3"Z2L,f2025/RG/LP D,t,da.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Adel Rahim
S/O Rahim Dad
IUO W.No 01 Mera, Bhatidhar, Tehsil Mendhar, District Poonch

Vide Notification No. 15 of 2023/RG/LP Dated 10.02.2023 has been

declared as Absolute/Final.

(Syed Hussa

By Order

E
Datedd2 .1l2025

Registrar ministration
W

No: 16330–b:) IRG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in thI
Government Gazette.
President, District Court Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Jammu for
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for in
also keeping record of the same.
Mr. Adel Rahim, Advocate

. ..... for information and necessary action .

next issue of

uploading on

'ormation and

Registrar'Xdminist ration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ QI la- ,f2025/RG/LP D,t,daZ .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shafiet Ali
S/O Abdul Rashid

R/O Farwalla, Tehsil & District Rajouri

Vide Notification No. 1937 of 2022/RG/LP Dated
declared as Absolute/Final.

14.11.2022 has been

By Order

[uitaba Hussa(Syed

Registrar AAminiqration

N„ Z/RG/LP D,t,d be .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shafiet Ali, Advocate

. ..... for information and necessary action.

}\ \d
Registrir Administration

@b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

No: :\ 113 of 2025/RG/LP Dated O 6 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Kashish
S/O Romesh Chander
R/O H.No.48, W.No. 9, Behind DAV School, Tehsil Akhnoor, District Jammu

Vide Notification No. 1261 Dated 07.12.2017 has been declared as

Absolute/Final .

By Order

\\q*'
hj’taba Hussa(Syed

Registrar Administration

][) a te da H f 2 B 2 0 2 5 & I@No:uM3 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Kashish, Advocate

. .. ...for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: B_z££of 2025/RG/LP Dateda£.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Amran Ahmed Khan
S/O Sh. Baghdad Hussain
R/O Gulhotta, Tehsil Mendhar, District Poonch

Vide Notification No. 878 Dated 10.01.2014 has been declared as

Absolute/Final .

By Order

Registrar Adqdnistration
', (LM'

Dated@u.12.20256 _/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Amran Ahmed Khan, Advocate

. .. ... for information and necessary action.

dIP'

Registraadmin}stration



15

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: Bl 1 q of 2025/RG/LP Dated a 4 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Soudamini Sharma

D/O Shri Sanjiv Sharma
R/O Ward No. 3, Shiv Puri near Dream Land Park, Tehsil & District Kathua

Vide Notification No. 2675 of 2024/RG/LP Dated 24.10.2024 has been
declared as Absolute/Final.

By Order

Itd'
lba Hussain)(Syed

Registrar Administration

][) a ( e d IIIIII111p) 114 B f 2 a 2 O 2 5 & Iir?IEbN,: --%W/RG/LP
Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Soudamini Sharma, Advocate

. . . . .. for information and necessary action.

Registr6 Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: Bl 1 b of 2025/RG/LP Dated &G 12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Nishan Singh
S/O Shri Jagjit Singh
R/O Village Chohala, Tehsil R.S Pura, District Jammu

Vide Notification No. 2655 of 2024/RG/LP Dated 24.10.2024 has been

declared as Absolute/Final.

By Order

(Syed NWaba dulsa
Registrar A(Lminigration

No: 1 63 Go – G ]- /RG/LP Dated o (, .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Nishan Singh, Advocate

. . ... . for information and necessary action.

Registrn:\dminis£ratio
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 # #

NOTIFICATION

No: HI of 2025/RG/LP Dated 86 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Vanshaj Khajuria
S/O Ravi Kumar Sharma

R/O Ward No. 2 Ramnagar, Tehsil Ramnagar, District Udhampur

Vide Notification No. 2448 of 2024/RG/LP Dated 01.10.2024 has been
declared as Absolute/Final.

By Order

#b\My(
(Syed ussain)
Registrar A}{ministration

No: 763 66\–? f /RG/LP Dated eG .12.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Council of India, New Delhi

Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur.

th::fR;:?::sbsTg.h CouN of J&K and Ladakh’ Jammu for uploading on

Irlcharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same
Mr. Vanshaj Khajuria, Advocate

. .. ...for information and necessary ac,tion.

iT tvr
RegistraFadministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 97/d of 2025/RG/LP Dated 66 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ashly
D/O Vijay Kumar
R/O H.No.7, Sector 9, Nanak Nagar, Tehsil Bahu, District Jammu

Vide Notification No. 2130 of 2024/RG/LP Dated 04.09.2024 has been
declared as Absolute/Final.

By Order

IV)r
(Syed jtaba Hussain)
Registrar Al itration

No: UIRGILP Dated 66 .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ashly, Advocate

. . . ... for information and necessary action.

Fyr,f
'dministrationRegistr:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 37 /? of 2025/RG/LP Dated 6 6 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ajay Sharma
S/O Tara Sharma

R/O Ward No.12, House No.02, Tehsil Sunderbani, District Rajouri

Vide Notification No. 24 of 2024/RG/LP Dated 19.02.2024 has been

declared as Absolute/Final.

By Order

(Sye. jtaba Hussain)
Registrar Ad

No: %ManRGILP Datedd_ .12.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ajay Sharma , Advocate

. ..... for information and necessary action.

Registra%ministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 + +

NOTIFICATION

No:k..'..©of 2025/RG/LP Dated 6 C .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rounak Gupta
D/O Rajesh Kumar Gupta
R/O House No. 2, Sector-1
Jammu

JDA Colony, Roop Nagar, Tehsil & District

Vide Notification No. 2022 of 2024/RG/LP Dated 16.08.2024 has been
declared as Absolute/Final.

By Order

(Syed jtaba Hussain)
Registrar Administration

[©bNo: 7@N3JRG/LP Dateddl.12.2025

Copy forwarded to the: -
1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu

CPC e-9ourts High Court of J&K and Ladakh I Jammu for uploading on
the official website. ' -
Ir?charge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same
Ms. Rounak Gupta, Advocate

. . .... for information and necessary action.

Registr& Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: Rib of 2025/RG/LP Dated 0(, .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Sheraz
S/O Mohd Shafi
R/O Village Swan, Tehsil Koternanka, District Rajouri

Vide Notification No. 2016 of 2024/RG/LP Dated 16.08.2024 has been

declared as Absolute/Final.

By Order

V*
ujtaba Hussain)(Syed

Registrar Administration

(L@N„ -M@=_=@'-L/RG/LP Datedd’L.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Sheraz, Advocate

. ..... for information and necessary action.

Registrar 4dministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of thF Advocates Act, 1961)88888

NOTIFICATION

N„ 37#, ,f 2025/RG/LP D,t,dal.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Sher Khan
S/O Mohd Ayoub Khan
R/O Potha, Tehsil Surankote, District Poonch

Vide Notification No. 2015 of 2024/RG/LP Dated 16.08.2024 has been
declared as Absolute/Final.

By Order

( S y e d 1[F11\Ld t a b a d == )

Registrar Administration

Dated 66 . f2.2025 @/ liSilkNo: ' +6966 – if /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Sher Khan, Advocate

. .. ... for information and necessary action.

d B

RegistraFTdminiit}

t/%
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act9 1961)

# # #

NOTIFICATION

8723 of 2025/RG/LP Dated 06 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Vishal Jamwal
S/O Karan Singh Jamwal
no H.No. 1159 w.No. 39 Rajput Mandi, Tehsil Akhnoor, District Jammu

Vide Notification No. 1320 of 2024/RG/LP Dated 25.07.2024 has been

declared as Absolute/Final.

By Order
Rx

(Syed MiJtaba Hussain)
Registrar Adlninistration

@/
No.. 1 GQIL)–£"R /RGILP Dated Oe .12.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Vishal Jamwal, Advocate

. .. ... for information and necessary action.

Regis1 on

'@/"'B:
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11 1 1G ][1[ 1(1F1HHFHg11 1=) 1?[IE : c :[:? : :tIll : SJ:: = {\ IiI: II:>= :9t£IIrMb IJ

NOTIFICATION

No: rB /2 % of 2025/RG/LP Datedd.12.2025

Provisional admission as an Advocatel granted under the

Advocates Ac.tl 1961 in favour of:

Mr. Sanjeev Kumar
S/O Chhankar Chand
R/o Village Amala, Tehsil & District Samba

Vide Notification No. 1275 of 2024/R(,/LP Dated 25.07.2024 has been
declared as Absolute/Final.

By Order
k 1 if

(Syed NFl]taba Hu£sain)
Registrar AqminLstration

No: baRbX/RG/LP Dated/L. 1 2.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Samba.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Samba

CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sanjeev Kumar, Advocate

. . . ...for information and necessary action.

Registrar Administ}adon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N,: 3"B_r_,f 20251RG/LP Dat,dJ,a_.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sonali Sharma
D/O Ganesh Dutt

R/O Satura, Upper Gurha Mehtian, Tehsil Hiranagar, District Kathua

Vide Notification No. 1271 of 2024/RG/LP Dated 24.07.2024 has

been declared as Absolute/Final.

By Order

ny(i
lba Hussain)(Syed

Registrar 44minisjration

D a (e dl)& H f L 2 5 1:• !!ItS1PNo: 7& q:lg-g ? /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website. - -
Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sonali Sharma, Advocate

. ..... for information and necessary action.

W Md'
Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: k2£of 2025/RG/LP Datedl£!L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Reedhika Sharma
D/O Jatinder Sharma

R/O House No. 305, Lane-O, Sector 2, Durga Nagar, Tehsil Jammu North,
District Jammu

Vide Notification No. 1250 of 2024/RG/LP Dated 24.07.2024 has been

declared as Absolute/Final.

By Order

[qqE% D

jtaba 'ussain)(Syed
Registrar inistration

12.2025DateNo: Wadd-t_/RG/LP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Reedhika Sharma, Advocate

. ..... for information and necessary action.

My\ H'
Registra r ;tdministration

IgF
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3-Z_of 2025/RG/LP Dated£.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Payal Deep Kour
D/O Amarjeet Singh
R/o Simbal Camp, W.No.2, Near Krishna Mandir, Tehsil R.S. Pura, District
Jammu

Vide Notification No. 1240 of 2024/RG/LP Dated 24.07.2024 has been
declared as Absolute/Final.

By Order
a @lig if

(Syed JWaba Hu£sain)
Registrar Aduinistration’. tRL

Dated£L£l.12.2F25' /6Q L/O-'S ( /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions -Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Payal Deep I<our, Advocate

. .. ... for information and necessary action.

rd 7r
Registr: ration

@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

No: nWL of 2025/RG/LP Dated a 6 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Pankaj Saproo
S/O Pintoo Kumar Saproo
R/O Krishana Nagar, Kashmiri Basti, Miran Sahib, Tehsil R.S. Pura, District
Jammu

Vide Notification No. 1238 of 2024/RG/LP Dated 24.07.2024 has been

declared as Absolute/Final.

By Order

',.y=1,
RegistrarAdministration

- (d, @
DatedyL£l.B.2025-7 GLICt)-- bP, /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Pankaj Saproo, Advocate

. .. ... for information and necessary action.

aiT>Id;

'AdminigtrationRegistr!
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: k"-zaof 2025/RG/LP DatedE.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Novid Azam
S/O Mohd Azam

R/O Jamola, Block Budhal, Tehsil Koteranka, District Rajouri

Vide Notification No. 1234 of 2024/RG/LP Dated 24.07.2024 has been
declared as Absolute/Final.

By Order U TIM#
(Syed Mirjiaba isain)
Registrar Agministration

No: /RG/LP Datedal.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association1 Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Novid Azam, Advocate

. ..... for information and necessary action.

Re: ini



HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: b_bof 2025/RG/LP Dated aC .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nazia Fatima
D/O Nazzar Hussain

R/O Brehvi Solki P/o Solki, Tehsil Kalakote, District Rajouri

Vide Notification No. 2957 of 2024/RG/LP Dated 06.12.2024 has been
declared as Absolute/Final.

By Order

(Syed HusJaiX)
Registrarx\dministration

q r r /RG/LP D,t,d O G .#2.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nazia Fatima, Advocate

. .. ... for information and necessary action.

WIM
Regjstlr: 'Adrfrinistration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: b_bl,f2025/RG/LP D,t,dd.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sajid Hussain Shah
S/O Shabir Hussain Shah

R/O Village Marhote, Tehsil Surankote, District Poonch

Vide Notification No. 1277 of 2024/RG/LP Dated 25.07.2024 has been
declared as Absolute/Final.

By Order

II
(Syed Ml la Hussain)

trar Administration

No: W{bM/RGfLP Dateda.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sajid Hussain Shah, Advocate

. .. ... for information and necessary action.

rdfrDa
Registt Administration

(aPP
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: BHof 2025/RG/LP Dated£.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Suriya Dev Singh
S/O Powiter Singh
R/O Damnote, Tehsil Moungri, District Udhampur

Vide Notification No. 1266 of 2024/RG/LP Dated 24.07.2024 has been
declared as Absolute/Final.

By Order 'Ahbl/

a
(Syed taba Hu;sain)U

Registrar Administration

LI%7 COI 8 )7-?? IRGILP Datedal.12.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge LibrarYl High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Suriya Dev Singh, Advocate

. .. ...for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ aZ,f 2025/RG/LP D,ted£.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Priyanka Bharti
D/O Romesh Lal

R/O Village Chakbaja, Tehsil R.S. Pura, District Jammu

Vide Notification No. 1239 of 2024/RG/LP Dated 24.07.2024 has been

declared as Absolute/Final.

By Order

Ty(*a a@ P.

ba Hu )ssalll(Syed Maj
Registrar Administration

EPrN„ --Ma&/RG/LP DatedlIL.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Priyanka Bharti, Advocate

. .. ... for information and necessary action.

Regis' ministratfon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No, 3j3L4 ,f 2025/RG/LP Dated a 6 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammed Adnan Shafeeq
S/O Shafeeq Ahmed
R/O Village Dandi Dara Dakhan, Tehsil Surankote, District Poonch

Vide Notification No. 1305 of 2024/RG/LP Dated 25.07.2024 has been
declared as Absolute/Final.

By Order

(Sye1 ,ba HUssain)
Registrar A

N„ y & faB–rIo /RG/LP Dated o G .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohammed Adnan Shafeeq Advocate

. ..... for information and necessary action.

hIMg
Registrat ministration

ab
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ &"LEof 2025/RG/LP Dated a_.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Diksha Bharti
D/O Devi Dutta
R/O Kothi Morh (Chak Chuha), Tehsil Bishnah, District Jammu

Vide Notification No. 1220 of 2024/RG/LP Dated 23.07.2024 has been

declared as Absolute/Final.

By Order

a:i)d

ijtaba(Syed
Registrar Administration

& PrNo: ]ffydl/RG/LP Dated 06 .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Diksha Bharti, Advocate

. .. ... for information and necessary action.

MaK
£\dminiitrationRegistr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: ?>-1 :> b of 2025/RG/LP Dated aC .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Arvind Singh
S/O Bishan Singh
R/O Dharouth Mandole, Tehsil Kastigarh, District Doda

Vide Notification No. 1214 of 2024/RG/LP Dated 23.07.2024 has been

declared as Absolute/Final.

By Order

IUX
(Syed jtaba Hussain)
Registrar Administration

'1 6 S Iq– PG /RG/LP Dateda2_.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Awind Singh, Advocate

. ..... for information and necessary action.

„.=*t\ILI:
@ mb
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

312tt of 2025/RG/LP Dated ad .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Abhinav Bhanotra
S/O Kuldeep Raj
R/O Gurha Singhu Bawa Talab, Tehsil Marh, District Jammu

Vide Notification No. 1211 of 2024/RG/LP Dated 23.07.2024 has been

declared as Absolute/Final.

By Order

(Syed Wba-lit:ssain)
Registrar Agministration

IG S:a=n- 39 Dated 06 .12.2025

Copy forwarded to the: .

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Abhinav Bhanotra, Advocate

. .. ...for information and necessary action.

Registrar%mi%is
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: 3..i,f 2025/RG/LP D,ted a6 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Antrikshita Bahu
D/O Mohan Lal Bahu

R/O Mundhar Dhrobary, Tehsil Kastigarh, District Doda

Vide Notification No. 1190 of 2024/RG/LP Dated 23.07.2024 has been
declared as Absolute/Final.

By Order

._My,i
"=T'*'F"*W"

Datedal.1 2.2025No: k/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions JUdge1 Bhaderwah
Secretary, Bar Council of India, New Delhi

y::£pne:re:toES;nJIEnt Press' Jammu for publication in the next issue of

;::akrg£P[J:r?=!&r:li:Fth\osu:\\jing Jammu/Srinagar for information and
Ms. Antrikshita Bahu, Advocate

for information and necessary action.

Regis

(E wx



39

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: By Sq of 2025/RG/LP Dated a 4 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Pooja Rani
D/O Bal Krishan
nO Diggi, PO- Seri, Tehsil Bhaderwah, District Doda

Vide Notification No. 236 of 2023/RG/LP Dated 13.02.2023 has been

declared as Absolute/Final.

By Order

1)(Sye'

„„,,=:::5T"#F' - IGn,– SO /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Doda.
cpc e_courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Int,',harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Pooja Rani, Advocate

. .. .. .for information and necessary action.

am\,\u(1

B
Registr-aT Administration

& Mx
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

2025/RG/LP Dated 66 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Chaitley Sharma
D/o Shri Arvind Sharma
R/o H.No.91, Sector-3, Channi Himmat, Tehsil Babu, District Jammu

Vide Notification No. 3182 of 2024/R(,/LP Dated 31.12.2024 has been
declared as Absolute/Final.

By Order

(Syed ba Huss
Registrar Administration

L@] AS -gI – SR /RG/LP Dated oG .r2.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi

HE:£g%b§og;LnJIEnt Pressl Jammu for publication in the next issue of

aT::ajeTpiEigbriVirlighthEosuatIring Jammu/Srinagar for information and
Ms. Chaitley Sharma, Advocate

for information and necessary action,

Re
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2025/R(,/LP Dated oA .12'2025

Provisional admission as an Advocate’

Advocates Actl 1961 in favour of:

granted under the

Ms. Tanvi NIanhas

B: itIISEWard No 06, Tehsn KhOur9 District Jammu

Vide N,tificadon No. 2000 of 2025/RGnP Dated 17'06'2025 has been

declared as Absolute/Final '

By Order

ITsain)(Sy1
,trationRegistrar Al

No: IZag4/RG/LP Dateda’L.12.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tanvi Mantras, Advocate

. ..... for information and necessary action.

'm
Registr: 1111111
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: _..dzLof 2025/RG/LP D,t,d oZ .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sonia Chib
D/O Shri Balbir Singh Chib
R/O Makwal Camp, Tehsil Man(lal, District Jammu

Vide Notification No. 1990 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

(Syed iain)

By Order

Registrar }qministrqtion

N„-MkEZ4d 2025/RG/LP D,t,dd .r2.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sonia Chib, Advocate

. .. ... for information and necessary action.

Tm\>5i
rationdminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

BLUE of 2025/RG/LP Dated 66 .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shreya Sharma
D/O Vikas Sharma

R/O 403/A, Gandhi Nagar, Tehsil & District Jammu

Vide Notification No. 2162 of 2023/RG/LP Dated 28.09.2023 has been
declared as Absolute/Final.

By Order

,A )g
(Syed I©rjtaba Hussain)
Registrar Aqministration

N„U939d®f 2025/RG/LP D,t,dd.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shreya Sharma, Advocate

. .. .. .for information and necessary action.

-\

i,I<D

Registrar' inistration

/qF

\
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No, tU_,f 2025/RG/LP Dated_d_.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Chowdhary Anwar Anjum

R/O Rehan, Tehsil Koteranka, District Rajouri

Na

S/O Gulzar Hussain

Vide Notification No. 567 of 2022/RG/LP Dated 27.05.2022 has been

declared as Absolute/Final.

By Order

Iq%
(Syed Nlujtaba Hussain)
Registrar inistration

N„W_3yQ,f 2025/RG/LP D,t,d£.#2.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Chowdhary Anwar Anjum, Advocate

. ..... for information and necessary action.

Regis't lm mSfrs\:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: BR\g of 2025/RG/LP Dated cq 12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Asrar Ul Haq Nawaz
S/O Haq Nawaz Tingoo
R/O Verinag, Tehsil Shahabad Bala, District Anantnag

Vide Notification No. 21 of 2023/RG/LP Dated 10.02.2023 has been
declared as Absolute/Final.

By Order

M \~+'a
(Syed ):uj-taba ussalli

Registrar Ad/pinistration

No: X Gq\b-\n ./RG/LP
\J

Dated 1 .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh1 Jammu for uploading on
the official website

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Asrar UI Haq Nawaz, Advocate

. ..... for information and necessary action.

Regist ME
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act9 1961)

8

NOTIFICATION

\T\C of 2025/RG/LP Datedl.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bazila Fayaz
D/o Fayaz Ahmad Sheikh
Ryo Jogigund, Achabal, District Anantnag

Vide Notification No. 804 of 2025/RG/LP Dated 12.03.2025 has been
declared as Absolute/Final.

By Order
3g

I;hUSsain)(Syed
'ationRegistrar Al

N,..ReS'qQ- Sq Dated nl.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bazila Fayaz, Advocate

. ..... for information and necessary action.

iv)(
Ir;rinistrationRegis11
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No, V\\\n of 2025/RG/LP Dated]_.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ghulam Hussain Wani
S/O Mohammad Akbar Wani
R/O Gariend Kallan, Tehsil & District Budgam

Vide Notification No. 2310 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order

1)(Syed
Registrar Administration

][) a t e 1[f 9L a # 2 a 2 0 2 5 1EPP1p1 /N„ IKqKG-G3 /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ghulam Hussain Wani, Advocate

. .. ...for information and necessary action.

Registla'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: isi\a of2025/RG/LP D,t,d 'I .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Harlan ul Habib Lone
S/o Habib ullah Lone

R/o Umarabad HMT Shah Colony, Sector 8, Srinagar

Vide Notification No. 832 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

(Syed ;aba :sa

Registrar Administration

I!r11111) a (e dj B 1 2 n 2 0 2 5 &No.-'B]uil/RC/tp
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar
Secretary, Bar Council of India, New Delhi

y:=£Pn7£'e:toZ;LnJUEnt Press) Jammu for publication in the next issue of

ELe§ident, J&K High Court Bar Association, Srinagar.

E::HTi:?:r:sb;ILgh Court of J&K and Ladakh, Jammu for uploading on

LU::tg£pFJ:r?er:&rUli:Ftfeo!!LIving Jammu/Srinagar for information and
Mr. Harlan Ul Habib I,ones Advocate

' ' ' . -for information and necessary action.

Registr©dmijjstradon



49

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAM&l u
(Exercising powers of Bar Council under Section 58 of the Advocates Act9 1961)88

NOTIFICATION

No: Ibn\\R of 2025/RG/LP Dated L.12.2025

Provisional admission as an Advocatel granted under the

Advocates Actl 1961 in favour of:

Mr. Irfan Majeed Khan
S/o Ab.Majeed Khan
R/o C’hotipora Simpora Handwara, District Kupwara

Vide Notification No. 3201 of 2024/R(,/LP Dated 31.12.2024 has been

declared as Absolute/Final.

By Order

(Syed jtaba HLssain)
Registrar Ad]ninistration

N,.. au-U='---'n/RG/tp Dated1.#2.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Irfan Majeed Khan, Advocate

. .. ...for information and necessary action.

„,M.':=



HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8888 +

NOTIFICATION

N„ 3>ISb of 2025/RG/LP Dated R .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Javaid Ahmad Dar
S/o Fayaz Ahmad Dar
R/o Amargrah Sopore, District Baramulla

Vide Notification No. 820 of 2025/RG/LP Dated 12.03.2025 has been
declared as Absolute/Final.

By Order

gTI
(Syel jtaba Hussain)
Registrar Agministration

12.2025No:=\lgb - en /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Baramulla

thE:fRiEF:H:sbsTj.h CouN of J&K and Ladakh’ Jammu for uploading on

Inch?rge .LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same
MF. Javaid Ahmad Dar, Advocate

. . ... for information and necessary action.

IVifRegistraminEd
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3,XS\ of 2025/RG/LP Dated al.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Javeed Malik
S/O Ali Mohammad Malik

R/O Umerabad Chakpora Kralpora P.O Bagh-e-Mehtab, Tehsil & District
Srinagar

Vide Notification No. 2014 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

M [t>lK
(Syel Fujtaba Hussain)

ministrationRegistrar Ad

[No: h&Gas Dated. ql. 12.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Srinagar
Secretary, Bar Council of India, New Delhi

Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, J&K High Court Bar Asso(.',iation1 Srinagar

E::fii:F:H:sbsTtEh Court of J&K and Ladakh’ Jammu for uploading on

:?£!akrgeepiH£rrajcy£r:ligfhthysual EYing Jammu/Srinagar for information and
Mr. Javeed Malik, Advocate

'.' -..for information and necessary action.

Regist
P\ls-

lmlnistration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

Non>RSL– of 2025/RG/LP Dated_L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Laila Tu Nisa
D/O Nazir Ahmad Rather
IUO Rathepora Delina, Tehsil & District Baramulla

Vide Notification No. 2328 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

aTMvr\,/

(Syed Mujtaba Hussain)
linistrationRegistrar

No: IUZW /RG/LP Dated3_.12.2025

Copy forwarded to the: -

1

2

3.

4

5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Jammu for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
cpc, e_courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
In(,.,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Laila Tu Nisa , Advocate

. ..... for information and necessary action.

B
Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: \nss _of 2025/RG/LP Dated=L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammad Yasin Malik
S/O Mehraj Ud Din Malik
nO Lawaypora Nr. Masjid e Mustafa, Tehsil Cenral Shalteng, District
Srinagar

Vide Notification No. 2334 of 2025/RG/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

( S y e d u j t a b a H u=K )
rar AdministrationRegist

[No:RXbb\r \\ Dated_ ql. 12.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette .

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohammad Yasin Malik, Advocate

. .. ... for information and necessary action.

aT,Vf
.dministrationRl
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N., USb ,f2025/RG/LP D,t,dl.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Muskan Shafi
D/O Mohammad Shan Nowshari
nO Khawajapora Nowshera, Tehsil Eidgah, District Srinagar

Vide Notification No. 2335 of 2025/RG/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

lba H?lsb(Syed
Registra inistration

No:RULE /RG/LP Dated. ql. 12.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
cpc e_courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Int..,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Muskan Shan , Advocate

. .. ... for information and necessary action .

Regi: Lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: \] SS of 2025/RG/LP Dated R .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Muneer Ahmad Wani
S/O Ali Mohamad Wani

R/O Old Gagribal Road Dalgate, Tehsil Khanyar, District Srinagar

Vide Notification No. 2049 of 2025/RG/LP Dated 18.06.2025 has been

declared as Absolute/Final.

By Order

(Syed 1)

Registrar ;Ldministration

N,'nnt>lbnl /RG/LP D,t,d. s\ .r2.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette .
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Muneer Ahmad Wani, Advocate

. .. ... for information and necessary action.

mKtJTar AdministrationRegi
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 # # #

NOTIFICATION

No: \NgC of 2025/RG/LP Dated i .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammad Rang Dar
S/O Gulam Hassan Dar
R/O Katibugh Astanpora, Tehsil Kunzer, District Baramulla

Vide Notification No. 2344 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

(Syed
Registrar ,£\dministration

N, fa:was: /RG/LP D,t,d_ i .12.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohammad Rafiq Dar, Advocate

. .. .. .for information and necessary action.

Regis 'F
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 33S3 of 2025/RG/LP Dated L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Majid Noorani
S/O Peer Noor Ud Din
R/O Ogmuna, Tehsil Kawarhama, District Baramulla

Vide Notification No. 2341 of 2025/RG/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

t\qgTID

(Syed Otaba Hbsgain)
Registrar Administration

No flaG\C.,t\\ /RG/LP Dat,d_ Q\_.r2.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Majid Noorani, Advocate

. .....for information and necessary action.

Regi
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: ],l£81 of 2025/RG/LP Dated 'I 12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Nayeem Naseer Khan
S/O Naseer Ahmad Khan
R/O Ladu Ladoora Gujjarpati, Tehsil Rohama, District Baramulla

Vide Notification No. 2350 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

,~..y,i
Registrar Allministration

N,'nRG\SpS\ Dated L.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Nayeem Naseer Khan, Advocate

. . . ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: I=>RSI of 2025/RG/LP Dated q .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Owais Tariq
S/O Tariq Mahmood
wo K.hanpora, Yaripora, District Kulgam

Vide Notification No. 2354 of 2025/R(,/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

(Sye
Registrar Administration

12.2025 [„;lnbSL-Sn /RG/LP Dated q

Copy

1

2
3.

forwarded to the: -

Principal District and Sessions Judgel Kulgam-

[Ie;;;L:a:71 1 (E :: :111 R :reC£it Oi ; ! !:: 1 JE FTYTII[1: ef 0 ; • P U b I i C at ion in the next issue of
Government Gazette .

[T§ ip i de: :/t& :1):St r E fJ(IIi 0: : UBda( I\ : E: i :tian L :Ihua FR IIrIaba mmu for uploading on

in EhILc:aHb7 EStlehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Owais Tariq, Advocate

for information and necessarY actlon-

4
5.

6.

7.

M4©m'
Tr Administration



60

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: B,ncb of 2025/RG/LP Dated_L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Raqib Mehraj
D/O Mehraj Ud Din Khanday
R/O Med Tehsil Pampore, District Pulwama

Vide Notification No. 2362 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order
#

(Syed 7rdjtaba Hussain)
Registrar ministration

No: nnbGbFGS] /RG/LP D,t,d. 'l .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Raqib Mehraj, Advocate

. ..... for information and necessary action.

Hi
Regis TAdlginist;ation

i



61

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: =,R R\ of 2025/RG/LP Dated_L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rafia Bashir
D/O Bashir Ahmad Khan
R/O Heewan Tehsil Narwav, District Baramulla

Vide Notification No. 2366 of 2025/RG/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

(Syed
Registrar A(!ministration

„' nnt,k&. iq /RG/LP Dated al. f 2.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rana Bashir, Advocate

. .. ...for information and necessary action.

@
nb

RegistfarTAl is
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N,: 331,b ,f2025/RG/LP Dated S .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Raziya Reyaz
D/O Reyaz Ahmad Ganai
R/O Shallpora Sopore, Tehsil Sopore, District Baramulla

Vide Notification No. 910 of 2024/RG/LP Dated 30.05.2024 has been
declared as Absolute/Final.

By Order

(Syed

Registrar Adur inistration

No: RauL- &3 /RG/LP D,t,d_ ql.{2.2025

Copy fOIwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Baramulla
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla

CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website

Incharge LibrarYl High COUrt Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Raziya Reyaz , Advocate

. .. ... for information and necessary action.

Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: ';nk3> of 2025/RG/LP Dated '\ .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Rasif Ali Bhat
S/O Ali Mohmmad Bhat
R/O Rathsuna, Tehsil Tral, District Pulwama

Vide Notification No. 2365 of 2025/R(,/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order
rl

kB-b ia
(Syed irjtaba htfss£in)
Registrar A(#ninistration

No: n3bk'I.n\ Dated_ ql.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama

9PC.e-COUrtS High Court of J&K and Ladakh, Jammu for uploading on
the official website. ' -
Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Rasif Ali Bhat, Advocate

. .....for information and necessary action.

XMl=Reg
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NOTIFICATION

Eq kb of 2025/RG/LP Dated q 12.2025

Provisional admisSion as an Advocatel granted under the

Advot,',ates Ac.t, 1961 in favour of:

Mr. Raheel Saifi
S/O Nazir Ahmad
iWO Khanday Colony Nowgam S.K bagh Chanapora, District Srinagar

Vide Notification No. 2361 of 2025/RG/LP Dated 19'07'2025 has been
declared as Absolute/Final.

By Order

(Syed
Registrar

PIg'

Baba Hu£s£in)
Administration

No: ansijn E /RG/LP Dated ql.12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Raheel Saifi, Advocate

. ..... for information and necessary action.
qb

RegistrmidX Lon

&



65

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: \a bS of 2025/RG/LP Dated '=\ .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shabeer Ahmad Wagay
S/O Ab. Gani Wagay
R/O Loolipora Humpora, Tehsil Chadoora, District Budgam

Vide Notification No. 2009 of 2023/RG/LP Dated 12.09.2023 has been
declared as Absolute/Final.

By Order

(Syel
LJ'

ltaba Hus£ain)
Registrar Administration

[No: L/RG/tP D,t,dj_.?2.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shabeer Ahmad Wagay, Advocate

. . . ... for information and necessary action.

stration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3rkk, of 2025/RG/LP Dated al.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Syeda Sadaf Mumtaz
D/O Syed Mumtaz Hussain Shah
R/O 211 Uppar Gingal, Tehsil Uri, District Baramulla

Vide Notification No. 2370 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order M
Fiijtabi(sy,d

Registrar Administration

12.2025 tNo;nJlaSK Dated ch

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla
Secretary, Bar Council of India, New Delhi
ManagerI Government Press, Jammu for publication in the next issue of
Government Gazette
President, District Court Bar Asso(..,iation, Baramulla

thE:fRi:7:HIsb iIi:.h CouN of J&K and Ladakh’ Jammu for uploading on

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same
Ms. Syeda SadafMumtaz, Advocate

. .. ... for information and necessary action.

I
Adl£i}1' onRegis1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: U of 2025/RG/LP Dated L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Umaar Maqbool
S/O Mohammad Maqbool Dar
R/O Wanigam Payeen, Eid GaIl Colony, Tehsil Pattan, District Baramulla

Vide Notification No. 1667 Dated 16.03.2020 has been declared as

Absolute/Final .

By Order

(Sy„ lbaTI\lsbain)
Registrar AJ4ministration

No: 331kb/RC/tp D,t,d. QL.?2.2025

Copy fOIwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Baramulla
Secretary, Bar Council of India, New Delhi

y:=£geib:tog:;n£UEnt Press' Jammu for publication in the next issue of

LU!!akTeepiE:rrTcyirIbhthEosuanmlving Jammu/Srinagar for information and
Mr. Umaar Maqbool, Advot.,ate

'" '..for information and necessary action
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: :>RGB of 2025/RG/LP Dated_L.12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Umair Nabi
S/O Gh. Nabi Sheikh
WO Checki-Kawoosa Village Dahwoota, Tehsil Narbal, District Budgam

Vide Notification No. 2069 of 2023/RG/LP Dated 13.09.2023 has been

declared as Absolute/Final.

By Order

Baliel
(Syed N[irjtaba Huss'a
Registrar Administration

N,nN\N\- \\ /RG/LP D,t,d 'l .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press1 Jammu for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Inc,.,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Umair Nabi, Advocate

. ..... for information and necessary action .

>
;} Admi;ris'tra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 3hLof 2025/RG/LP DatedJ .12.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Zubair Ahmad Khan
S/o Gh Ahmad Khan
R/o Jaggerpora Handwara, District Kupwara

Vide Notification No. 857 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

(Sye
Registrar ''!Ldministration

NO;OR\\\n \n /RG/LP Dated_ Qi .12.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Jammu for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Zubair Ahmad Khan, Advocate

. .. ... for information and necessary action.

Reg


